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No. T 02/Adm.(IMC)-03/2012-1767

Rsolution
The 31° July 2017.
Subject:- Reconstitution of Institute Management Committee (IMC) of ITI Dighaghat,
Patna.

The IMC is being reconstituted for performance of work with the Industry partner
under PPP mode with an aim to upgradation and modernization of ITI Dighaghat, Patna vide
resolution no-02 dated 02-01-2013 of the labour resource department in the following way:-

ITI DIGHAGHAT, PATNA

1. | Sri Shailendra Prasad Sinha, Advisor, Bihar Hotels Ltd, South | — | Chairman
Gandhi Maidan, Patna

2. | Smt Richa Sinha, Director, Bihar Hotels Ltd, South Gandhi | — Member
Maidan, Patna

3. | Smt Maumita Mitra, Senior Branch Manager, Exide Life | — Member
Insurance, Patna

4. | Sri P.K. Sinha, Chief Excutive Officer, Astric Computer Pvt. | — Member
Ltd., Patna

5. | Sri P.K. Chaube, Chief Finance Officer —cum —Secretary | — Member
Kalayanpur Cement Ltd.

6. | District Employment Officer, Bihar, Patna. - Member

7. | Factory Inspector , Patna. - Member

8. | Senior Technical Staff (AS/CI) - Member

9. | Principal, Industrial Training Institute, Dighaghat, Patna - Member

Secretary

10. | Deputy Director Technical Education/ Deputy Director | — Member
Training / Assistant Director Training Bihar, Patna.

11. | One representative of Trainees of the Institute - Member
(Trainee representative will be selected by trainees in General
meeting)

2. Tenure of Committee will be of three years or till its dissolution / reconstitution
by government whichever occur first .The committee will be rearranged by the
Government time to time in according with the terms of agreements.

3. It will be mandatory to remain present minimum six members including
Chairman and Member Secretary in the meeting of the committee.
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4. The function and responsibility of the committee will be the same which will be
defined in the agreement executed between Government of Bihar and Bihar Hotels Ltd.
Patna.

5. This order will be effective from date of issue.

Order:- It is directed to publish this resolution in Government Gazette for
information to the public and copy of the same is provided to all the
member also.

As per the order of Governor of Bihar,
Sd/-lllegible,
Special Secretary to the Govt of Bihar.
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